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Execution of minor irrigation schemes 
in States

1873. SHRI S. P. BHATTACHARY- 
YA: Will the Minister of AGRICUL­
TURE be pleased to state:

(a) the demands made by the State 
Governments to the Centre for the 
execution of the minor irrigation 
schemes thereof, State-wise;

(b) the amount given to the State 
Governments thereof State-wise; and

' (c) the reaction of the State Gov­
ernments thereto?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(PROF. SHER SINGH): (a) and (b). 
The demands of the State Govern­
ments for undertaking additional 
schemes of minor irrigation and 
energisation of pumpsets in the con­

text of the present drought situation: 
in the country were jointly appraised 
by the Area Officers appointed for 
each State in the Ministry of Agri­
culture, in consultation with the 
concerned State Officers. A state­
ment indicating the demands assess­
ed by these Officers and those admi­
nistratively approved is laid on 
the Table of the House. [Placed in 
Library. Sec No. LT-3822/72].

(c) The States have generally ex­
pressed their satisfaction in regard 
to the quick sanctions accorded by 
the Centre to their demands.
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Representation from the Leadfer of 
Tripura Legislative Assembly regard* 
ing
factory Relief measures carried by 

Tripura Government

1873. SfcRt DASARATHA DEB: 
WiH the Minister of AGRICULTURE 
be pleased to state:,

(a) whether Government have re­
ceived Shy ^presentation trom the 
Leader of Tripura Legislative Assem* 
bly during the month of September,

1972 regarding the starvation deaths 
and the unsatisfactory relief measures 
carried by the Government of Tri­
pura; .' , V. •.

<b).if so, the nature of the com­
plaint and tlie reaction of the Central 
Government thereto; and

(c) the steps to be taken up by 
Goj^j^n^t,,..^p -J?rot^ct, the scpcity 
ridden people of Tripura1? ' r

THE MINISTER OF STATE "iN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE) :
(a) to (c), A communication to this 
effect was received from the Leader 
of the Opposition of the State As­
sembly. The communication was re­
ferred to . the State Government who 
has reported that no deaths due to 
starvation have taken placfe. It has 
also reported that necessary relief 
measures have been taken. The 
measures taken include starting oi: 
works both under relief. and plan 
schemes to provide employment, 
sinking tubewells and constructing 
ring, wells, covering the State with 
a net work of fair price shops and 
raising the quantum of rice rations, 
distribution of agricultural loans, re­
mission, suspension of land revenue
and loan realisations, etc. A Cen­
tral Team visited the State in 
Aiigtist, 1972. Oh its recommenda­
tion, a ceiling of Rs. 88 lakhs for re­
lief measures have been adopted. 
Ad-hoc assistance of Rs. 25 lakhs had 
been released. , Under the Emer­
gency Production Prograiiame, admi­
nistrative approval was given for 
Rs. 0.229 cn>res, of which Rs. 17 
laths' wtsre rat^ased. Besides, Rs. 20 
lakhs have been released as short­
term loan for agricultural inputs.




